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I 
. 8 . h a Tehsil Dadri 

ns ection re ort of M/s u p Asbestos Ltd. Villa e- isa r • d G t N · · · d" Show cause issue rea er 01da, District Gautambuddhnagar regar mg d 
by Board under section-5 of Environment Protection Act. 1986 and 

un er 
section 33A of Water (Prevention & Control of Pollution) Act, 1974 

. In view of shortcomings observed by the Joint Committee constituted by Hon'ble 
National Green Tribunal, Delhi vide order dated 15.09.2022 in O.A. no. 649 of 2022~• Show 
cau~e has been issued on dated 10.12.2022 against unit by Board under sectron-

5 
of 

Environment Protection Act, 1986 and under section 33A of Water (Prevention & Control of 
Pollution), 1974. Unit has submitted reply of both show cause through its letter dated 
26.12.2022. 

Further, site inspection of Mis U.P. Asbestos Ltd., Village- Bisahra, Tehsil Dadri, 
Greater Noida, District Gautambuddhnagar and nearby area was carried out in time span from 
dated 06.01.2023 and 15.01.2023 in presence of unit representative Mr. Rohit Goyal (GM-
Admin & HR). Unit was found operational. Brief report regarding present status of 
shortcomings is as follows: -

S. Shortcomings found during 
No. Joint Committee visit on 

dated 16.11.2022 

1. Inspection team observed a 
discharge point from the unit 
to Bishada drain without 
Flowmeter/ V Notch. 

Present status as on 15.01.2023 

During inspection it was found that unit has permanently 
closed that discharge point from unit to bishada drain by 
constructing boundary wall. In view of it, flowmeter/ V 
Notch is not required as there is no provision of industrial 
discharge outside premises in present scenario. 

Photograph of same is as follows -

2. Unit has not installed flow During inspection it was found that unit has installed 
meter for recycled water from water flow meter on treated effluent recycle pipeline from 
settling tanks into process. settling tank to process. 

Photograph of same is as follows -
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3. 

4. 

As per CTO the unit has 
permitted for 160 MT/day of 
Asbestos Sheet and Non-
Asbestos Sheet. However, as 
per the records provided, the 
unit has been manufacturing 
more than 200 MT/day of 
product which is a violation of 
CTO condition. 

Authorization granted by 
UPPCB under HOWM Rules, 
2016 has authorized only two 
hazardous wastes [i.e., 
Asbestos containing residues 
(15.1) and ETP Sludge 
(35.3)). However, during 
inspection, additional 
hazardous wastes such as 
used oil, contaminated drums 
& broken/ discarded asbestos 
sheets which fall under 
category of 5.1, 33.1 & 15.2 of 
Schedule-I of HOWM Rules, 

ar ~• P', ~ 1· .. .. 
. ., ,~ "' Dadri, Uttar . 

¼. ,.,,._ ••• l<rasra N Pradesh India 
"" Lat 

28 57
0 1935 B1sl1ara 
3295

" Dadr1, Uttar P 

,o~,gle ·• '""' "°'°"" """'" '°"°'· '"'" 
• 06/01/2302 3_ PM GMT •05 30 

During inspection, treated effluent from settling tanks 
was being reused in process and no industrial effluent 
was found to be discharged outside from unit. 

Sample from final treated water tank is collected from 
settling tank and submitted in Central Laboratory, 
UPPCB, Lucknow for analysis, Report awaited. 

As per reply submitted by unit in compliance of show 
cause dated 10.12.2022, unit has submitted that unit 
had accelerated production against consented capacity 
(4000 MT/month) from month of September to 
November 2022 to supply pending orders. 

Presently, unit is operational with consented production 
capacity- 160 MT/day. During inspection, production 
detail of month December 2022 was provided by unit, 
according to which unit is operational within consented 
production limit, copy of production detail provided by 
unit is attached as annexure-1. 

Unit has applied for revised hazardous waste 
authorization under HOWM Rules, 2016 from Board on 
dated 03.01.2023, which is under consideration. 

Unit has submitted copy of Form-10 with reply dated 
26.12.2022, according to which unit has handed over 
approx. 19670 Kg of discarded sheets/ broken scrap and 
approx. 9880 Kg of ETP sludge to authorized TSDF (M/s 
Bharat Oil & Waste Management Ltd. Kanpur Dehat), 
copy of reply of unit is attached as Annexure-2. 

During inspection, it was directed to unit to submit Form-
1 o for disposal of used oil & contaminated drums/ 
containers. 
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5. 

6. 

2016 were lying in th . e 
premises. 
The unit has not provided 
Personal Protecti 
Equipment (PPE) for 
workers except safety shoes & 
helmet. 

Sludge from settling tank 
stored in a haphazard manner 
without proper/designated 
storage shed. 

During inspection, it was found that unit has provided 
Personal Protective Equipment (PPE) for the workers 
engaged in feeding of asbestos fibre and waste 
asbestos sheet in pulveriser section. Photograph of 
same is as follows-

~\\\\\\\it 
.~ \ .. , ,"T 

·-"'~ 
' ,1 

. . .... 

,-,_~.;;"'~h ~- ;,1 , . ~- ,,__-t 
• , I I 
11 • M GP5 ... ,10 CJ""'(''.-!J • 

f / Dadri, Uttar Pradesh, India . •j Khasra No. 1935, Bishara, Dadn, Uttar Pcadesh 203207, India 

,t /15.t · f Lat 28.573592° 
' -~ ~':' Long 77.565052° 

oogle .• 06/01/23 02:34 PM GMT +05:30 

' - -- . 
oogle ... 

Khasra No. '19 35, Bi shara, Dacin . v na~ Prades h 203207, 

Lat 28.573171° 
Long 77.565232° 
06/01/23 02 :55 PM GMT ~os:30 

During inspection, it was found that unit has stored dry 
sludge in dedicated covered shed in premises and no 
sludge was found stored in a haphazard manner. 
Photograph of same is as follows-
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7. 

8. 

< ' ' ,. - . ~• .. 
• J. ·:~ .. - •. w; "f . 

!1 • • .. , - t!~i"" ·-.,_. -:1; 
- . '1' . . ,., (~ . t:· 

• -~ ,, {,'~ -P 
' ' . . , 

' .. "! .. ,, 

.,,,t,'!!f' .... 

Unit has not been maintaining 
Form 3 (Daily generation) and 
Form 4 (Annual Returns) for 
hazardous wastes as per 
HOWM Rules, 2016 
Team has observed the 
dumping of discarded 
Asbestos sheets and sludge 
at multiple locations in and 
around the village Bishada. 

. Ground 1 (Lat. 28.58065, 
Long 77 .57054 

Oadri Uttar Pradesh, India d. ,. 
HHF9:296, NTPC Rd, Dadri, Uttar Pradesh 203207, In ,a r 
Lat 28.572193° 
Long 77.56771° 
06/01/23 03:03 PM GMT +05:30 

Dadri, Uttar Pradesh, India 
Khasra No. 1935, Bishara, Dadri, Uttar Pradesh 203207, India 

Long 77.564981° ~-
06/01/23 02:41 PM GMT +05:30 

Unit has submitted copy of Form 3 with reply of show 
cause notice. It was informed by unit representative that 
annual return in Form 4 will be submitted by the end of 
June 2023. 

During inspection, no discarded Asbestos sheet and 
sludge was found at sites identified by the Joint 
Committee. It was informed by unit representative that 
all discarded material and sludge has been transferred 
to dedicated hazardous waste covered shed in premises 
and same will be given to authorised TSDF for disposal. 
Photograph of these sites is as follows-

Ground 1 (Lat. 28.58065, Long 77 .57054) 

... ,· 
/ • . HHJC+79G, B lsahd1..t, Uttar Prade!:.h 2 3 0 7, India 

.,: · • • ...._t '-t'" - . L a t 28 .b 8 0 65., 
:--,1,·- : . L ong 7 7 .570 5 4 ° 

ooq l c 06/0 1 /2::\ 0 4 : 1 6 PM G MT +-06;~0 
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9. 

B. Ground 2 (Lat. 28.580538 Long7
7 

_
569652

) • b. Ground 2 (Lat. 28.580538, Long77 .569652) 

·:.oogle 06 /01/23 0 4:1 8 PM GMT +05:30 __ .., ... 

C. Ground 3 
28.570057, 
77.567853) 

(Lat. c. Ground 3 (Lat. 28.570057, Long 77 .567853) 
Long 

The unit representative was 
unable to locate the point of 
ground water extraction. 

I ' I , , I J ' . 
Iii 

_.,.._ 
· ..... .,;, 
. '3 

During inspection, unit representative has shown 01 
borewell (Lat 28.573362, Long 77.56647), which is 
being used for abstraction of ground water. 
Electromagnetic flow meter is installed on bore well. Unit 
is directed to maintain log book for same. Photograph 
taken during inspection is as follows-

:!l!""l""l!P"I• ~ -

'.',;..: .. ill: - a.:.11- t' 
i;i GPS Map Camera 

I' ·-·Q }~ Dadri, Uttar Pradesh, India _c·, . Khasra No. 1935, Bishara , Dadr i, Uttar Pradesh 203207, India 

_ lfr.~"'~ Lat 28.573362° 
11 • • • ' Long 77.5664 7° h oogl; •..;~,' 06 /01 /23 02:26 PM GMT • 05:30 
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10. 

11. 

The unit has provided the No 
Objection Certificate (NOC) 
from Central Ground water 
Authority (CGWA) and found 
expired on 29.11.2020. 

The inspection team has 
found a tractor with sludge/ 
Asbestos sheet near the 
company premises heading to 
dump in nearby area. 

As per information provided, unit has applied on dated 
24.12.2022 for NOC from U.P. Ground Water 
Department for abstraction of ground water, copy of 
same is attached as annexure-3. 
Presently, unit has not valid permission from UPGWD 
for abstraction of ground water. 
As per reply submitted by unit, the tractor trolly found by 
the Joint Committee was not pertains to unit, which is 
contradictory. No record is provided regarding 
movement/ transportation of same by unit, hence 
verification of same could not be done. 

Observation and recommendation: -
1. Unit has applied for revised hazardous waste authorization from Board, which is under 

consideration within Board. 
2. As per records provided by unit, unit had accelerated production against consented 

capacity (160 MT/day) from month of September to November 2022 (for 75 days) to 
supply pending orders, which is violation of conditions mentioned in CTO dated 
23.02.2022. 

3. Unit has applied for permission from UPGWD for abstraction of ground water. 
4. Unit has lifted all discarded sheet/ scrap found by the Joint Committee in nearby area 

of village bishada. 

As per the above facts, unit has violated the consent conditions and accelerated 
the production capacity from September 2022 to November 2022. Hence, 
Environmental compensation shall be imposed on unit for the violation period of 75 
days as following: -

Calculation of Environmental compensation: -

EC = Pl X N X R X s X LF 
= 75 X 75 X 250 X 0.5 X 1.0 
= Rs. 7,03, 125 

In view of above, it is recommended to impose environmental compensation and 
revoke show cause against unit under section-5 of E. P. Act, 1986 and under section 33A of 
Water (Prevention & Control of Pollution) Act, 1974 with following specific conditions: -

1 . Unit shall ensure that production of Asbestos and non- Asbestos sheet will remain 
within consented capacity i.e., 160 MT/day in any circumstances. 

2. Unit shall ensure zero liquid industrial discharge from unit 
3. The unit shall maintain daily records in the prescribed form 3 & submit annual 

returns of HW in Form 4 of the HOVVM R les. 
,~ a' v ~\•'\1-0~ 

Anshul Sharma) (0. K. Gupta) 
AEE EE 
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